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‘Corrigenda °
to v
Resume' of Work Done by Lok Sabha
(Seventh Lok Sabha - Sixth Session)

Page (i) - Conntents, S1. No. 11 for 'of' read 'ON'

Page 7, S1. No. 34, for Delegaion' read 'Delegatinn'’

Page 9, S1. No. 3, for 'e' read '4'

Page 16, S1. No. 4, line 2 (under col. 2) for 'supurious’
read 'spurious’'

Page 16, S1. No. 7 line 2 from bottlm (under col. 2):
for Coalfied' read Coalfield'

Page 17, S1. No. 16 line 5 from bottom (under col. 2):.
for 'lotting read looting'

Page 18, S1. No. 17 line 2 (under col. 2), for 'ASIA
read ASIAD"

Page 24, under col. 6 (Sl. No. 3) line 2: for 'consant'
read 'consent’

Page 32, (ii) for Mattro' read Matters'

Page 32, Sl. No. 3, line 2 (under Col. 2): omit 'a'

Page 32, Sl. No. 5 under col.3, for Nahate'
read 'Nahata'

Page 32, Sl. No. 7, under col.3, for Mohammed'
read 'Mohammad'

Page 32, S1.Nos. 1 to 7, under col. 6, for '15'
read '0 15'

Page 32, S1.No. 10, under col. 2, line 2, omit 'of'

Page 35, Sl,No. 45, line 2, under col. 2,
omit ‘Bangax’

Page 35, Sl. No. 45, under col.3, for 'Mandackal’
read 'Mundackal'

Page 35, S1.No. 49, under col. 2, line 2, after
'Reilways' omit 'on' i

Page 37, S1.No. 73, under col. 2, line 3_: for 'or' 7
read 'for' p-t.o.



Page 42, Sl. No. 144, under col. 2, 'line 1:
for 'dgcision' read 'decision’

Page 43, SI. No. 158, under col.2, line 2
for ‘Ba~' read 'Bar-'
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RESUME OF WORK DONE BY LOK SABHA DURING THE SIXTH SESSION OF
SEVENTH LOK SABHA—AUGUST—SEPTEMBER, 198:

Date of commencement

. .

Date of adjournment sine dis

Date of prorogation

Number of days of sittings ]

Number of hours of sittings

1. DURATION OF SESSION

. . . t7 August, 1981

. . . 18 September, 1981
. . . a2 September, 1982
. . . 25

. . . 186 hours and o3
minutes.

2. ADJOURNMENT MOTION
Admitted and Discussed

Sl Subject Name of

No. Member

Date when Date when Decision Time
admitted discussed of the taken
. House

. . H M.
1. Government's failure  ShriJyotirmoy . 17-8-1981 17-8-1981 Nagatived 3 41

inensuring safetravel  Bosu
on the Railways as
evidenced by various
accidents, the worst

being near Samastipur,
resulting in the death

of a large number of
persons,




1 Passed, a3 amended.

4 26 33

M

17-8-81
Consi-
passing)

. BILLS
18881 (

g Wt
st

3 gt
Ll

-
(=]

18-8-81 .
{Motion for ex-
tension of time
for presentation
of the Report
of the Select
Committee)

(E)Wlﬂll

Title of the Bill

Sl
No.

8-5-81 (Earlier
Session)

20-11-80
(Earlier Session)

1. The Export-Tmport Bank of India Bill, -

1981.

2. The Chit Funds Bill, 1980 .
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SUMMARY

Bills pending at the end of the lastsession - - - - - = 29
Billsintroduced . . . . . v« . . . . 16
Bills opposed at introduction stage . . . . . . . e
Bills passed by R4jya Sabha and laid on the Table . . . . 6
Bills returned by Rajya Sa;bhn with amendments and laid on the Table . 1
Bills passed . . Ce e e e e %6
Bills negatived . . . . . . . Nil
Bills withdrawn . . . . . . . Nil
Bills part-discussed . . . . . . Nil
Motions for adjournment of debate on Bills adopted . . . . Nil
Bills referred to Select Committee. . . . . . . . Nil
Bills referred to Joint Committee . . . . . . |
Bills originating in and referred to Joint Committee by Rajya Sabha in

respect of whi i mations for concurrence were adopted by ?l’.‘ok Sabha . Nil
Bills pznding at the end of the session pide Paru No lnlg of Lok Snbhl

Bulletin Part-II, dated go-g-1981 . . . 26

’r. < a - 9 L e



e

-
: _ 5T " A *F 148
‘g1t F (noteog g (uotsed 4q 1961 ‘g swatpg Bdouems
wo INOL] Suuap taye; B >IPUBOD DQINY (vos -up3we U[) puE 0UBMO]
aq jo Iawa| 4q -nopm §z0 S 1g-g-1% (3g-F-o 438 IN[IE3) [V uﬁaﬂmﬂun.m- Jo juamieng
umeppe g TN & -pnpxa) ot-s uOmSas JIIIEd) 18-5-05 )yusmiojdmy jo Huppumosg qr ¥
[expEpunIy ydosof 22i00p)
S0 1K 'gaw uyg Aq (‘92 € uomoss fo e
SISO Donanp -puauy’) 1861 ‘[Iig (yusmpuaury)
-onu oo IRWEIE JO SIRQUIIRY JO UOLS
Surpuag Snuym 1g-g-12 -uag pue sduRMopry ‘Arereg gy €
‘uref 3apuey) MPIIA 1ayg 4q (b1
woyxs fo jumupumay) 161 ‘md
Burpuag - " \ 18-g-13 (ymsmpumy) Py 2yrxds AL E
r03(q qBulg g ") Wyg 4q 1861
‘Id [PUTORIRg SPIAIRG IWRP(
sapuag . . . 18-8-1% 105 feaddy yo ymop [ewadg 2qy 1
‘W 'H
6 8 f 4 9 < ¥ § T 1
(vuqes
wi(xy 4q
passed g
pom o r© )
noMm PIan , wqES ] IQEL W
[ spremay  -pwwre - quampuame uy gapsnonTp  uo Suiley Uohonpoxm adrerp-m oN
[ssa1Boag Jo 'oN Jo *ON wYE Jwl] Jo mwq JoareQq Joaeq ~RqWIN PUE g 2P Jo 2RLL ‘18

e ssequapgewAlg (1)



II

“JjeAvpu n *Jo.
Supusg - . - - = 1965 4q 1g61 ‘Mg fosuoy mus hr 6

"IeAvpUE( nype

Burpmag - = - . - 19-6-¥% ﬁhﬁ?f&vﬂv *81

*JTA
¥PUe( NupeEly ‘joiy Aq 1g6:
13-64 ‘g vomsTwo)) “Arepunog. oqy 11

“3jvawpuwy
_ivu!.?m.s.%_.an_ﬁ._
Uﬂwﬁﬂﬁ& e e e+ .. .. ..

18-6-% NoQY yDwpEng viden gy -or

“VEMEY qluig espueny)
GURH Mg 4q 1961 ._.m?ﬂ-w
PIsMOR- Apopuouosy o) Sm
-Buopg jdesg 105) - suonmpsug
—Qﬂomngﬂﬂ ar §)eag pue XA .
Suppwyg - . . . 13-6-% RS mmsod jo uoneanwy Igy ‘6

énmhﬁla. m.__miwnv)
ot o iatup, 1 ‘Ind.
Supmag -+ . .. .- .. 13-6-¥ (ywpuanry) sopnymuep gyl ‘g

-

O SyqA
Pqwwes uqg 4q 1861 g
Sfapmg - . - .- " 19-6-¥ 24 vonmde) jo uopgmerg ayg L

‘meg sqqp qoqes
“¥T8q LIS 4q 1g61 ‘mg pung

g6¥ WP M MoqeY. prueiaonn gy, 9 -

“Rlogmyy ©RD nvw
-poaneou ?ﬁﬁ_ﬂ& (vorss -G 4q ogés .=.m (Purmuy
wot)¥1IpyE 1g-6-¥ % Dires) Do poe  won waxy  eg

0o 305 uoRnOpY TN 1 05 8815 og-11-18 ady) prpy wmbojdoeun gy



12

Pending
Pending
Pending

- Pending

Pending
Pending

SN

AR

i

i 3 3
N
-« . '.E
Py EEZ i %g} Eg
LI K
w4 ML
*Is el vas ol L ]
e 8 3. .?3. 2 LR B &
§ >, :gh E . : E g 2 g_g -
253 383 i Ega % = 555 53
§§A§ iig 2. sh-g 48 é = Ig
| oﬁég égs 5;:- é é o ¢
= ) ) s -



(wosrespmuco)

-onuy 0§ aaw3y

ure[ sspueyy) IPIIA WyS Aq
1861 TE uomwmag smoppy oYy g7

,up_»a.n.qn\»
Heyld [5Y 145 4Q (97 uggper
P nowpewry) 1861 'Ing (yeotu
-pouly) DHO wod weRmy ayy 47

"3akudfep
g (Y NYS  Aq-(§ s
Jo pmuwpwuy) 1861 ‘g (i
-pewy) ndeiop), wepn; oq) -9z

- N ugs 4q |g6]
‘md xﬂ?ﬁuﬁo
jo vonwNgNg Jo wogUANY AL ‘s7

"Bregw M o
uyg Aq 1861 ‘Pd  yuemEpeg
RouRADLIN) SRWNEO0)) EL AR 74

e CA g UYS 4q 1861 ‘Mg
wpmg o) Sumeesy, Ay
Awospdwioy o Burpaosg ey gz

4q = ’

unmg ($Z1 %\ism
-Pewy) 1861 ‘IMg (yubxirposury)
AMPROOL] [eUTWI) JO 3P0y °q] ‘7T

. “epex d " S Aq

eJu It (were)  presyieg

208 SOUDS  JIUILASY
[e0ua0) Ul ROy jo UOHERARRY My 1T



18-9-81
18.9.81
18-9-81

18-9-81

e

981 (Amend.
(Amendment)

{Amendment)

Bill, 1981 (Amendownt of section

15, #.) by Shri R. K. Mhalgi.

30. The lsory Military Train- 18-9-81
= SR o T
. i in

)

tection and Welfare Bill, 1981

by Shri George Fernandes.

ment of suction TT  efs.

Bill, 1981 (Insertion of naw articke

754, eic) by Shri Chitta Basu.
34. The Construction Workers' Pro-

Chitta Basu.
33. The Constitution

(Amendment) Bill, 1

29. The Cantonments
Governs ice) B
32. The Representation of the People

: g
i
T

1280
(Barlicr

Secation)

8-3-30
(Barlier
scasion)

Allowances and
t (Amendment) Bill, 1980
{ of mt): ?.dkﬂ, )

_thry,
Pension of ‘Members of Parlia-
men
(Amendment

35. The ial Courts
B0, 1980 by S K. T ol
by Shri Mool Chand Daga.

ram
36. The
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4. CALLING ATTENTION SFATEMENTS

Sl. Brief Subject Name of Member who ~ Name of Minister  Time
No.: called attention L et S 1 T
Date of statement
] q S 4 L
nt of Sh Mmor Shri C.P.N.Singh il
1. l,l An ri C.P.N.5i o
Iaunching Mﬁa telli - Y ¥
satellite 17-8-1981
and inauguration of its utilisation 78198
experiment.
2. Serious faminc and drought Shri Mool Cband Rao Birendra Singh o
conditions in Rajasthan, Andhra Daga Sine 55
Karnataka, and other 18-8-1981
parts of the country and the
steps taken by Government to
meet the situation.
s. racial violence and Shri Ram Vilas Shri P.V. Namimha o 44
attacks op Tamils in different  Paswan Rso
parts of 8ri Lanka and reaction
of the Government thereto. 19-8-1981
4. Reported manufacturing and  Shri Ram Vilas Rao Birendra Singh 1 18
marketing of supurious Paswan oe
which have ruined cotton and 21-8-1981
other crops in different parts
of the country and action taken
by the Government with regard
thereto.
5. hn eported detection of a big Shri Hnia:h Cbandra Sbri R.Venkataraman o 36
! Vllh racket iﬂWlVlﬂ‘ bosus Sillﬂh WAL
transactions of more than a5-8-1981
Rupees forty crores in Bombay. )
6. Inadequate availabilit ShriR. Prabbu  Shri Maganbbai 1 o3
facilities provided by Barot
ment through the banh to the
farmers and other poor 26-8-1981
itizens and action
to be taken by the Government
with regard thereto.
ted g lakb tonnes of  ShriR.P. Das Shri A.B.A. Ghani o 33
Jﬂ coal worth rupees 6 Khan Chaudhuri
crores fonnd short during the
stock verification at the h 27-8-81
of Central Coalfied Li-
(Hazaribagh).




8.

10,

1.

12.

13.

4.

15.

16.

H My
choncﬂmldqune allocauon Shri Hannan Mollah Dr. Cblrujit(lam 1 05

m:n 'up& ﬁ ml

of Weat to 28-8-1981
d W ‘-51 m 28-8-198
ululure of

lll'll“ '

Reporied lathi-charge by police Shri Ratansinh Rajda Shri Yogend o 52
on ioeudenl’.‘i .ndg,] 3

D o R dipath oh 36 31-8-1981

August, 1981.
Reported power shortage in Shri Krishna Kumar Shel Vikram o 50
various parts of the country  Goyal Mahajan

resulting in loas of agricultural

and industrial production. 1-9-1981

Reported irregularities in the Shri N.K.Shejwalkar Shri R, Venkataraman § 32
mattcr of granting income-tax : -
exemptions to certain  Trusts 2-9-1981

in Maharashtra and mal-dis-

tribution of essential commodities

like cement in that State.

Reported presence ofa  de- Prof.Madhu Dandavate Shri Bhi 1 00
composed human body  for - s Nauhm

about threrl\:eeh}:r:ﬂ: wnt.cr

treatment nt which sy 1981

water to West and North- 39198

Dethi.

Reported recovery of priceless  Shri G.M.Banatwalla Smt.Shicla Kaul o 37
stolen idols and antiques by the

palice in Dethi and action being 1981
taken by the Government with 9198
regard thereto.

Reported complaints against Shri Harish Chandra Shri C.M.Stephen o 47
postal employees regarding Sinsh leat .
non-recejpt of payment, mis- 7-9-1981
appropriation, short payment

clayed payment of money
aorder amounts and action
taken by Government in the

matter.
Regoﬂed Indo-United States Shri S.M.Krishna Shri P.V. Narsimha o 43
differences over the posting of Rao
diplomats in India and Washing-
tan respectively. 8-9-1981
Reported dacoity in the South  Shrimati Pramila Shri Yogendra 1o
Extension Brl.nti of (Canara Dandavate M.:&mn. 35
‘;l:rnk in New Delhi on t'{w tem-
I ruuhm' an tt- 1
ing about 6 lakha and og-rof
uepl takea by 'nment to

prevent the recurrence of such
dacoities and robberies.




1 2 8 4 5
i T HM
17. Reported threatened strike by Shri Indrajit Gupta  Smt.Ram Dulari 1 37
+ Al project labour and P Sinha
urgent noed to avoid it by
settling their grievances. 10-9-1981

18. Reported murder of Lala Jagat Shri Atal Bihari Giani Zail Singh 145
Narain, former M.P. and an Vajpayee e +
Sepieiaber 1951 poding danger Heorioh

1981
to freedom expression and
democracy.

19. Reported decision taken by Shri Balkrishna Shri R.Venkataraman 1 35
the Government on the R t  Wamik
of Shri K.R. Puri on the sale 16-g-1981

on Government Account.

DIVISIONS
Number of Djvisions held - - = - - - - - 13

6. FINANCIAL BUSINESS

Subject Date of Date(s) of Time
' presentation  discusion taken
HM
(i) Railwgy Budget
Supplementary Demands for 1-8-81 Eg-&l Discussion and vot- 3 2
?}unu in respect of Budget 3 3

i 8 -
o-B1 mne‘non upple

tary ]
for Grants (Rall-
ways)

(Railways) for 1981-Ba "

(ii) General Budget

Suwmy Demands for 2-9-81 8-9-817 Discisiion and vot- 3 5t
ts in respect of the Budget 9-9-81 ing'va Supple-
{General) for 1981-82 10-9-81 men Dezaands
for rants
(General)
(iii) .lm in rexpect of Stale of Assam
1 1 o ol
Budget (Asmam) for 1981-82 20-8-01 @General discus-
21-8-81 sion
24-8-81

@Discumion and vot- § 49
on Denands

for Grants

ther alongwith the Btatu Resolution secking approval of the Procia.
m bt;':he hdI:t on so-ﬁ-mwndcr article 956 of the Comstitution in
relation to the State of Asam.
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3. LEAVE OF ABSENCE

Sl. Name of Member Period for which
No. leave granted
1. Shri Shiv Prasad Sahu_ ' 17-8-1981
to

Date when
leave -
ted.,

- e e e =
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(iii) Motlon wadés Rils 368 for suspénston of Rule

Brief Subject

Member

Date on Time Remarks
which motion taken
moved

Suspension of proviso to rule 66 in  Shri Vasant
its application to the motions
for taking into considera-

tion and Ellll of the Cine-

Sathe

HM
1-9-81 o o1 Adopted

workers Wi ess Bill, 1981
and the Cine-workers Welfare
Fund Bill, 1981,
9. OATH OR AFFIRMATION
Sl Name Constituency State of Date
No. . oath/affirma-
tion
1. Shrimati Jayanti  Cuttack Orissa English b
Patnaik (Oath)
2. Begum Abida Bareilly Uttar English
Ahmed Pradesh (Affirmation)
‘q. Shri Rajiv Gandhi Amethi Uttar Hindi
: - Pradesh (Affirmation) » 19-8-1981
4. Shri Uma Kant Mirzapur Uttar Hindi
Pradesh (Oath)
5. Shri Krishna Allahabad Uttar Hindi
Prakesh Tewari Pradesh (Dath) -
6. Shri Ajit Bag Serampore West Bengall
Bengal (Affirmation) |




10. OBITUARY REFERENCES

Sl.  Name and particulars of Date of

Date on Time taken Remarks
No. Membership death which re-
ference
made H. M.
.1 Shrimati G. Durgabai Desh- -5-1g81
mukh, Member of Constituent 95198
*~ Amembly and Provisional
Parliament.
. 4§ ShriK.D. Malaviya, Member of
Frist, Second, Third and Fifth
Lok Sabha. . . . 27-5-1981
\/ Shri T.A. Pai, Member, Sixth
Lok Sabha. . . . 2g-5-1981
4 Shri Shridbar Vaman Naik,
A" Member of Provisional Parli-
ment. . . . . . 29-5-1981  } 17-8-1p8: o oy
5/ Shri S.K.Patil, Member of
J QGonstituent Assembly, Provis-
sional Parliament, First, Second,
Third and Fourth Lok Sabba. = 24-6-1981
. Shri Nageshwar Prasad Sinha,
../ Member of First Lok Sabha. 17-7-1981
7 Shri Bhupesh Gupta, sitting
* Memober of Rajya gnbha. 6-8-1981 J
- Shrj N. Keshavaieagar, Member '
s of First and Second Lok Sabha. 19-7-1981 18-8-1981 o oz
\j.” Shri .M. Muhammed Sheriff 17-8-1981  26-B-1981 o o2
Jlo Shri Rohanlal Chaturvedi 1-g-1981  4-9-19B1 o oz

II. PAPERS LAID ON THE TABLE

(i) By Government . .

- L] [ ] - [ ] [ ] . L s“
(i) By Private Members . . . . . . . Nil
12. PERSONAL BXPLANATION UNDER RULR g57
Sl.  Brief Subject Nams of Member who Date Time
No. made the personal expla- takea
mation
1 Cestaln remarks about bim made Prol. K.K. Tewari 18-8-1981 o og
Shei Jagjivap Ram in the
ouse on r7 Ayguwst, 1081.

13. PETITIONS

Prescutcd by Memben



14. PRIVILEGE MATTERS

Decision of the House

Date on which  Time taken
matier brought
before the House

Name of the Member
who raised the matter

Pirief Subject

i i ‘“”ﬂ{zs i

1 ® Motion ncgatived by e Hamwe.

19-8-1981
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15. QUERSTIONS

() Starzed
Number of Questions put dowa in Question Lists far Oral Amswers ®521
Number of Questions orally answered 168
(i) Unstarred
“Number of Questions put down ia Question Lists for Written Auwm and
Written Answers furnished #45003
(#f) Shers Netices Quastion
Number of Questions put down in Shers Notice Questions Miste Nil
Number of Questions orally answered Nil

*Includes 21 Starred Questions transferred/postpomed from ose Ministry te another.
o*Includes 73 Unstarred Questions transferred/postponed/withdrawn froni one Ministry
to another,

26
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(M

Discussion, on the motion (admitted
Spelherm eloct‘onl

?;}:;mh 20 August, 1981 at

Non-laying of the Assam App!

(Vote on Account) Ordinance, 1981

on the Table of Lok Sabha.

Chalrman

ion  Speaker

19-B-1981

8-9-1981

18. STATEMENTS

Suo moto Statements made/laid by Minlsters under Rule 372

SL

No.

Subject

Name of Minister

Date  Time
taken

Accident to 416 Da. N.
between  Badalghat :'nm

maraghat stations of N.E. Railway
on 6-6-1981.

A ocollision between 1 KCR M

and 33 Dn P
Bhanwar Tonk and Ew
tion f S.E. Railway on 16-7-1981.

Derailment of 1 U.P. Delhi Mdl

betwven Ambliyssaa Jn.
Dangarwa  stations of Wm

Railway on 18-7-1981.

India’s discusions for deawings Shri R. Venkataraman
International Moootary

from the
Fund.

Shri Kedar Pandey

)

17-8-1981 0 0l

17-8-1981 0 ol




3

1 2 3 4 3
HM.
5. Reference made by a Member in  Giani Zail Singh 17-8-1981 o 0
the House earlier toda-{ to & news
item about alleged CIA link of a
1Inion Minister.
6. Governmment business for the weck Shri Bhishma Narain Singh 21-8-1981 0o 2
commencing the 24th August, 1981.
7. Flood situatian in the country. Shri Z.R. Ansari 24-8-1981 0 02
3. Goveeamsat Businass for the week  Shri Bhishma 28-8-1981 o 2
commanting ths 31st August, 1981. Narain Singh
9. De-railinent of 121 Dn. Tamil Nadu Shri CK. Jaffar Sharief  1-9-1981 0 04
Express at Ralapet  Station i
(SC Rly) on 31 August, 1981.
"19. Setting up of Comnission for a Shri P. Shiv Shankar 4-9-1981 0o 02
High Court Bench in Western
Uttar Pradesh.
17 Government Business for the week Shri Bhishma 4-9-1981 0 2
commencing the 7th September, Narain Singh
1981.
712, Discoveey of a new oil ficld Ly oil  Shri P.C. Sethi 49-1981 8 02
and Natural Gas Commission.
#M3. Scting up of the Medical Rdu- Shri B.Shankaranand 7-9-1981 0 04
cation-Review Committee.
:313. Government Business for thc week Shri P.Venkata subbaiah  11.9-1981 02
commencing thoe 14th September,
1981. _
H3. The report of the Sacond Backward Shri P. Venkata subbaiah  18-9-1981 o 02 .
Clames Commission.




32

(ii) Mattro under Rule 377

‘10

L1 Subject Name of Member Minister Date Time
0. who raised the who made taken
: matter the state-
ment in
responsc
thereto
1 2 3 4 5 6
HI M.
1 Financial aasistance direct to Shri Ramavatar |
municipal corporations rather Shastri
than to State Governments for
slum elearance work with parti-
ticular reference to Patna city.
2 Modernisation and development Shri Krishna
of Calcutta Airport Chandra
Halder
3 Controlling of soil erasion in Shri Chandradeo
a the catchment Area oftiyer Prasad Verma :
Ganga near Buxer. : L 17-8-1931 ' 15
4  Supply of groundnut sced to Shri Ram Lal Rahi i
Sitapur district of Uttar Pradesh,
5 Collection of gold in Raigarh  Shri B.R. Nahate
district of Madhya Pradesh for
some businessmen.
6 Supply of cement and sugar to  Shri Zainul Basher
Uttar Pradesh.
7 Nationalisation of J.K. Manu- Shri Arif Mohammed
facturers (Kanpur). Khan N
8 Underground survey in Chha-  Shri Keyur
ttisgarh area of Madhya Bhushan ]
Pradesh.
9 Relief measures tr flood affec-  Shri Harikesh )
ted people of Gorakhpur district  Bahadur
of eastern Uttar Pradesh and
construction of proposed dams
to control the floods.
Enhancementin  the rates of Shri Arjun Sethi
of post-matric acholarships.x
11 Relicf measures for flood affec- Shri Ashok Gehlot | 18-8.1981 0 18
ted people of Rajasthan.
12 Stops for Better availability of  Shri Virdhi
energy in Rajasthan, Chander Jain
13 8 for Better availability of Shri Satyanarayan
fi ins in fair price shops  Jatiya
in Madhya Pradesh, J

L
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1 2 3 5 6
. H. M.

14 Lathi Charge on a Balmikis Shri Mani Ram

procession in Chandigarh on Bagri

17-8-1981.
15 To gure smooth flow of cargo Shri Niren Ghosh

cleaffnce at Calcutta Airport.
16 Allotment of more wagonson  Shri Ajit Kumar

fast running goods train for cs- Saha

sential items like bamboo being

uscd as raw material for paper

industry.
17 Alleged discontment among the  Shri Eduardo

Government employeces of the  + Faleiro

Union Territory of Goa in con-

nection with house rent allo-

wance.
18 Development  programme Prof. K.K.

for the Disteict of Bhojpur in Tewari

Bihar. 1
19 To establish the proposed Shri A. Neelalohitha- t 19-8-1981 020

national institute for Aurveda dasan Nadar
at Trivandrum at the earliest.

20 To improve working of Indian  Dr, Vasant Kumar
Drugs & Pharmaceuticals Li- Pandit

mited.

21 To establish a Sandal Corpora-  Shri Cumbum N.

tion, Natarajan

22 Flood relief measures in Shri Digambar
Mathura district of Uttar Singh
Pradesh.,

23  Fast by five Karnataka M.L. As.  Prof. Madhu
for settlement of Karnataka- Dandavate
Maharashtra border dispute.

- A "Non-availability of tea fit wa- Shri Sontosh
for booking of tea from Mohin Dev

istrict of Cachar to various
parts of the country.

25 Ma thmn;dﬁﬁ Shri Somnath
tures Li )

Tacheck Tyres Limitsd, Cal- Chasierios
eutts.

26 Payment of enhanced price for  Shri Ram Nagina
sugarcane to farmers by Private Misra
sugar factories in Uttar Pradesh

y ¥ of bonded labour and Shri V.8,
untouchability in Palghat dis-
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i 2 3 4 5 6
H. M.
] Pmpumunmd”!hm Shri N. Dennj? 20-8-1981 0 15:
drum-Kanyakumari Nationa
Highway.
Coordinated national policy for  Shri Asfaq o
waler management. Hussain
30 Proposal for establishment Shri Bapufaheb
. of shore-based institution for Parulekar 1
training of navigating officers
on Western Coast.

31 Tosanction T.V. relay station  Shri Xavier
at Cochin in Kerala. Arakal

—

32 Noed for improvoment in the Shri Nazayan
drainage system in Midnapere  Choubey
dmct avoid floods in the

33 To evolve a suitable poli Dr. A. Kalanidhi '
oen the construction of mulu-
storcyed flats in metropolitan

cliies.

34  Railway facilities in h  Shri Krishan Datt
Talwil in Himachal Pradesh. g Sultanpuri

35 Neod for taking-over of Mohini  Smt. Geeta
Mills Bel ia in 24 Parganas Mukherjee
diswrict of West Bengal.

36 To declare Remeswaram a Shri M.S. K.
major port. Sathiyendran

|

J

1

|

|

V Nelesigesbice  Samp K
|

j

J

2481981 O 1
Sitapur in Uttar h.

38 For l:rln;il.ndbumpur Airport  Shri C!uyﬁ\nn(

under the Minis- Kon
tl'y omel Amnon for its pro-

per developmen
39 Action against persons for lu.n Shri V.S.

innocent people for jobs in Gu? Vijayaraghavan
countries.

40 To provide fast rallway service  Shrimati Usha
between Mesrut and Delhi, Verma

41 Inquiry into the working of Dr. Vasant Kumar

National Agricultural a- Pandit
tive Mnrbet: Federation of
India (NAFE rg

42 Strike by workers of Hissar Sh.n Mani Ram

Textile Mills.
= Altqndhumt d‘un-M- ahnsonuhuobm
in Miraram.




1 2 k) L] 6
H M.
44 Relief measures for drought- Prof. K.K.
affected districts of Bihas. Tewari 25-8-1981 0 18
45 Permanent affiliation of 5t, Shri George Joseph
John Medical College at Bangar Mandlchf I
Bangalore with Bangalore Uns-
"El‘ity- i (
46 To resolve Maharashtra- Shri T.R. 1
Karnataka border issue by im- Shamanna 1
plementing Mahajan Commis-
sion Report.
47 Crisis in the industry and need  Shri 8. K. Nair
to implement a i
package of relief measures.
48 Abolition of the prevailing con- Shri Mangal Ram
tractusl system of Safal Premi
Karamcharis and other labou-
rers in Air India, Bombay. J
Better transportion facilities Shri Satya Gopal
9 on Railways on for betel-leaf Milr.m 1
rowers of certain districts of
est Bengal
50 Holding some of the football 8hri Krishna Chandra
matches to be playedin ASIAD  Halder
82 at Calcutta.
51 Steps to protect the handloom Shri Harikesh Baha-
weavers by controlling rising  dur.
E:xinm of yarn and by providing
ncial assistance to the wea-
vers.
52 Remedial measures to control Shrl Chintamani Jena
outbreak of viral fever in
Delhi. » a6-B-1981 o0 125
53 To ‘Provide alternative source Shri Pratap Bhanu
of fuel to villagers in Madhya Sharma
Pradesh to prevent indiscri-
minate felling of trees.
54 Steps to handover possession of Shri Rajnath Sonkar
distributed land to Harijans Shastn
and Scheduled Tribesin the
States of Uttar Pradesh, Bihar
and Madhya Pradesh.
55 Maintenance of law and order Shri Atal Behari
in connection with eclections Vajpayce
of the Students’ Union of the
University of Delhi.
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86. Relief measures for drought- Shri Zainul Basher
affected arcas of Uttar Pradesh
by providing better irrigation
facilities etc.

57, Steps for regular uninterrupted  Dr. Subramanian
ls;;}:;pl)r of LPG refills in Bom-  Swamy .
¥

48, Steps to improve working of Shri Harish Kumar
Synthetics & Chemicalsfactory Gangwar
at Bareilly in Uttar Pradesh.

89. A probe into alleged supply Shri Daulat Ram
of expired-date medicinesand Saran
fewer number of capsules found
in theccarton given toapatient
in the N.D.M.C. Hospital,
Moti Bagh.

69~ Steps to accord due recognition Prof. Rupchand Pal
to acupuncturc system of

treatment.

61, TheCentral Governmentassent Shri Uttam Rathod
to Land Acquisition, Amend-
ment Bill passed by the Maha-
rashtra Legislature.

62. Withdrawal of lock-out declar- Shri Xavier Arakal
ed by the managementof Apollo
Tyres Limited, Kerala.

63. Scwer Disposal Scheme sub-  Shri Jitendra Prasada
mitted by the State Govern- .
ment for Nainital in Uttar

Pradesh.
64. Air crash at Mangalore and Shri B. Janardhana
necd for a new runway. Poojari

65. Alleged non-telecasting of the Shri Phool Chand
demonstration by women in  Verma
Delhi by Delhi Doordarshan.

66 N tof Hindi in Delhi Public Shri Ram Vilas Pas-
ools and alleged suicideby  wan
astudent ofa European School
of Nainitalin view of the in-
sult he had to suffer because of
speaking Hindi

67. A probe into the da of Shri A. K. Roy
foodgrains on account of :
transported in open box wagens. .

?.414”- to regulate the Shri Kamal
service oondlﬁm of domestic Naty
workers in the sountry,

- n-,--a-:'ga:
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69. Alleged atrocities on Tamils in
Sri Lanka. . . . Shri K. Mayathevar

70, Alleged crashing of raw-jute Shrimati Geeta
prices in West Bengal. «  Mukherjee

71. Steps to ensure supply of drink-
ing water towesterndescrtdis- Shri Virdhi Chander
tricts of Rajasthan. . Jain

72. Setting up of industries in the
backward district of Islampur,
West Bengal, . . Shri Ananda Pathak

79. Stepstoensurethe enforcement

of existing laws in respect of

the workers employed or

various  constructions for

ASIAD 82, . . . Shri Chitta Basu
31-8-1981 o 16
74. lncreasing activities of anti-

social elements in Banaras

Hindu University and steps to  Shri Harikesh Baha-

check them. . . . dur.

7%. To provide kiosks/stalls/Plat-
forms to hawkers in Delhi
selling pan etc. . . . Shri Kamal Nath

76. To clear Silent Valley Project
in view of the reported recent Shri V. §. Vijayara-
recommendation by a com- ghavanj

mittee, . . . . J
77+  War exercises by Pakistan Prof Nirmala Kumari 1
forces on Rajasthan border. Shaktawat

Police Commissioner against
the findings of a commission
regarding the Baghpat inci-
dent involving Shrimati
Maya Tyagi.

79. To accord priority in allot- Shri A. K. Balan
raasportation of frotgrainn.
ns
 Kerala Stz Civil Sup- 1
P
nearby States to Kerala,

$0. Reported  discontentment Shri Harish Chan iy 15-1981 013
among the Central Govern- Singh Rawat
ment employees of Ranikhet

78. Re?ufwd statement of Delhi  Shri Mani Ram
oli Bagri

in Uttar due to noa-
sanction of house rent allow-
ance to them.

81. To open Kendriya Vidyalays Shri Zaimul Basher
in Ghagipur, Utar Pradeth. J
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H. M.
82. Acute shortage of water and  Shri Ranjit Singh
famine tions in the dis-
tricts of Palamau and Hazari-
bagh and a part of Gaya in

83.

85.

87.

91.

9.

Sanctioning of a broad-gauge  Shri Cumbum N.
Railway line between Dindi- Natarajan
gul and Lower Camp.

To withdraw police force from Shri Rashid Masood
the premises of Aligarh Uni-
Chargis againae & profemes snd
rges against a prol
others.
of trans- Shri N. K. Shejwal-
mlwu'l a.nd thhough a ‘kar
baloon in the city of Gwalior
on 31 August, 1931.
Working of Railways with  Shri Ashfaq Hussain
special reference to difficulties
experienced by commutors on
Gorakhpur to Howrah and
Lucknow sections after con-
version into broad gauge.
To release allotted funds for Shri Ajit Bag
the second Hooghly Bridge
Project.
A halt station at Burhanpur  Shri Shivkumar
of (i) Jhelum Express and (ii)  Singh
Mahanagari Express.
Relief measures for retired Shri Eduardo
scamen. Faleiro
Resumption of Madurai Shri C. T. Dhanda-
edition of the Tamil daily pani
‘Mukkal Kural’,
Central action to prevent Shri Rajnath Sonkar
Saidpur in Uttar Pradesh Shaseri
turning into another Chambal
. due to increasing number of
dacoities and other crimes in
the arca.
To include Deshi tobacco also  Shri Motibhai R.
under the provisions of Toba-  Chaudhari
eco Board Act.
Probe into spoiling of food- Shri Atal Behari
grains due to these being Vajpayee

lrnupoﬂedmopenbm

2-9-1981

0

14
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For fi remedial instru- Shri Sa re
manl:?it:‘ the thermal power Jaﬁy:y“. m ]
stations to prevent health
hazards to the people.

S for extension and moder- 8hri Satyagopal
mm of Mecheda Station of Misra
Howrah-Kharagpur section of

South-Eastern Railways.

Recent article on Manday
Losses, Wages, Profits and
Price by Faculty Members of
Indian Institute of Public
Administration.

Utilisation of eflluent water
from leather factories in
North Arcot district of Tamil
Nadu.

97.

Increasing incidents of police
atrocities in Baisali district
of Bihar.

Steps to construct anti-sea
crosion walls in the sea coast
of Kanyakumari district.
100. To increase water flow in
Rajasthan canal to save the
standing cotton crop and to
make available drinking
water to the people.
101, Relief measures for drought-
affected areas in U.P.
10, Alleged admission of Madhya
Pradesh Chicf Minister about
mass rape committed on
women in police camps in
Shivpuri, Madhya Pradesh.

Alleged unhygienic conditions
prevailing at Sheikhpura
Railway Station in Monghyr
district of Bihar.

103.

Steps to improve the lot of
b;gan by providing jobs to
them.

105, Stenlto og:n a Degree College Shri Rasa Behari
1611 Mine Engincering in
rissa.

106, To save Ramington Rand’s
Howrah unit

ing its
installed capacity rather than
issuing a licence for electric

type-writer unit.

Shri Ramavatar
Shastri

3-g-1981 0 a2y

Shri 5. Murugain

Shri Ram Vilas
Paswan

Shri N. Dennis
|

Shri M.EEEODl Singh l.
Chaudhary

Shri Uma Kant
Mishra

Smt. Pramila
Dandavate

Smt. Krishna Sahi

Shri Ram Lal Rahi ]-)
1
Behra |

-

Shri Samar
Mukherjee

1

7.9.1981 v
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107. Alleged arrest of two trade Shri George h]
union leaders of loco-running Fernandes
staff under National Security
Act,
108. To free bonded labourers of Shri Keyur Bhushan 198 o
Chhatisgarh in Madhya Pra- (g 'S
desh working as agricultural ’

labourers in Haryana, Punjab
and other areas.

109. To remit pension to pensioners Shri Mahavir
through money orders. Prasad

t10. To start mining operationsin  Shri N. E. Horo
all closed mines including
Balrampur (Urionary) Colli-
ery.

111, Alleged mass killings by police  Shri Jaipal Singh
in Uttar Pradesh, Bihar and Kashyap
Madhya Pradesh. J

112. Providing maximum financial Shri Digamber 1
asistance for beautification Singh
of Mathura city to make
it a tourist attraction .

113. Establishment of a fishing harbour Shri N, Dennis
on the Abarian Sea coast of
Kanyakumari district.

114. To enhance the salary of Shri Mukunda
extra-departmental  staff in  Mandal
Postal Department particularly
Nawgong dustrict of Assam.

115. To compel Gujarat Govern- Shri Virdhi Chander 89-1981 0 ajs
ment to impmth; nt ls;gf Jain
Agreement so t water
irrigation is available for famine 1
affected districts of Rajasthan.

116. Steps to improve working of Shri Chingwang
North Eastern muUﬁﬁty. Konyak

117, Steps for lifting the lock-out Shri Ramavatar
in Cotton Mills Limited, Shastri

Phulwari in Bihar.
118. Need to re-start train seervices Shri Motlbhai R.
Ahmedabad- soction Chaudhuri

:Wm mh:wwﬂd
mdlﬂ‘mddu

wo coal .

119. To Public Health Shri R.L,P. Verma
m'hmuﬂu‘

were discontioued from 1st
19%0. J

!
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120.

121.

122.

123.

124.

126.

127.

128.

129.

[130.

131.
132,
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To Start the Kisan

Sahkari Sugar 1 Limited,
Mechmoodabad in  Sitapur
district by allocating necessary
finance.

L:fensu.ru to ar:iold late

trains and provision
extended services of Railways
with reference to Gauhati
Mail, Dudhuwa Mail etc.

Steps for paying a remunerative

price to aj ll;;:::ulc growing farmers
of Himachal Pradesh.

Steps for police protection to
crew of Indian  Airlines of
Calcutta Airport.

To preserve  ancient
ments in Orissa.

monu-

To solve the difficulties being
faced by handloom weavers
of West Bengal.

Toredress the grievances of
Aziz Nagar colony people
whose lands and houses were
taken for Neyveli Lignite
Corporation in Tamil Nadu.

Alleged polluahon of clrmkmg
water by the discharge of
poisonous by-products of a
wine factory in Pilakhama
village of Saharanpur district,
Uttar Pradesh.

L]

Alleged demolition/destruction
of Wagf Propertics at the
instance of Puanb Waqf
Board.

Steps to Ig.c rovide more irriga-
tional ilities to drought
affected districts . of
Pradesh, :

Uttar

Taking over of the
Institute of Paper

Kanpur
chnolagy

To stop import of coluon

m:,:ﬁ:'mm @

Shri Ram Lal Rahi 0.25

1 8-g-8i
Smt. Usha Verma

Shri Krishan Datt ]
Sultanpuri

Shri Janardhana
Poojary

Shri Arjun Sethi
Shri R.P. Das
Shri K Arjunan L

9-9-1981 0 17

Shri Jagpal Singh

Shri Ashfaq Husain

Shrimati Mohsina
Kidwai

Shri Rashid Masood -

|
J
1
ShriDigvijaySinh B
dingr J
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133, Mbmznﬂ' i :
watcr supply residents

Delhi with particular refer
rence to Nai Sarak area.

found on the Vedaranyam
Shore in Tamil Nadu.

135. Proposed boycott of selli
medicinay?i'mnc lud.l!rl%
retai

drug companies by
chemists of Bombay.

136. Enquiry into working of Gandhi
Eye Hospital, Aligarh.

187. Replacing the firing practice

und acquired by Defence
inistry in Bikaner District.

498. Stopping permission to business

ouses to erect their  own

captive power plants with

particular reference to report-

ed granting of permission to

a private business concern
Orissa.

199. Supply of additional sugar to
consumers on the coming

Deepawali festival.

Laying of a new Railway line
between Shuhajahanpur
Mailani.

140,

141. Proper maintenance and re-
pairs of ‘Mukti Mandap’,
a religious place, and other
monuments of Orissa.

14a. For improving telephone ser-
vice _and stopping wrong
billing in respect of telephones
of Members of Parliament.

inuance of supply of the

tted quota of wheat to
Bihar in view of drought as
well as floods in certain parts
of the Stage.

149.

. the dgcision to
i l:gllrg.‘m from
_ to Calcutta.

149 To oetart Moredabad-Delhi
Bareilly at
e ’

ShriBhiku Ram-

Shri R.K. Mhalgi

Shii Chandra Pal
Shailani

Shri Daulat Ram
Saran

Shri Chintamani
Panigrahi

Shri Rana Vir Singh

Shri Jitendra Prasad

Shri Chintamani Jena

Shri Ram Vilas
Paswan

Shri Ramavatar
Sbastri :

Shri Ajoy Blswas

Shri Harish Kumar
Gangwar

]

1091981 0 12

14-9-81 o 18




149.

150.

151.

152.

‘183,

154

155

e,
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Mcasures to u.w beedi in-
dustry io Kerala.

. QConverting Murtisapur-Yavat-

narrow gauge Rallway
line into broad gauge Rail-

way line.

Deteriorating law and order
situation in Delhi with refe-
rence to two incidents of
murder on 11-g-1g81.

Steps for regulating recruit-
ments of Indian labour for
Gulf countries.

March to Parliament by the
youths demanding educa-
tion and jobs.

Steps to provide employment
to the handicaped.

Alleged negligence by the
medical ofticer of National
Fertilizer Limited, Bhatinda.

Decision of Delhi administra-
tion to re-impose Sales Tax
on matches manufactured by
hand-madec sector in the
Union Territory.

Setting up of a power plant at
Majhia in West Bengal.

Improvement in the working
of train services in Orissa.

Arrangements for relay of
Delhi Doordarshan programme
for the benefit of Mathura,
Agra and adjoining areas.

Staff quarters for E.S.1. Hospi-
talin the N. A.C. area of Joda,

To install Radio Station in
the border districts of Ba-
mer-Jaisalmer, Rajasthan in
the Sixth Five-Year Plan.

Shei V. 8. -
raghavan w‘y-.

Shri Uttamrao Patil

Shri Bhiku Ram Jain

Shri D.S.A. Sivapra-

kasam

Prof. Rupchand Pal

Shri Vijay Kumar
Yadav

Shri N. K. Shejwalkar

Shri N. Soundara-
rajan

Shri Ajit Kumar Saha

Shri Rasa Behari

Behra

Shri Rajesh Kumar
Singh

Shri Harihar Soren
Shri Virdhi Chander
Jain

Shri K. P. Singh Deo

':lﬂ George Joscph

HM.

18-g-1981 o0 20

16-g-1981 o 29
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61. M:uiar:s to incrgase milk pro- Shri Cumbum N. 1
ducts in the country. Natarajan
1862. Action againstlandlords who Shri P, K. Kodiyan
are ly trying to evict ’
the . Harijans and other
landless people from the <

Gram Sabha su.rplu; lands
allotted to them in the rural
arcas of Delhi.

168. Indian eorrespondent on the Shrl Jyotirmoy Besu
committee of Foreign Cor-
respondents’  Association. . J

164. To enhance supply of bituman 8hri Basudeb Acharya 1
to West Bengal.

165. Working of I.C.A.R. and pub- Shrl Rashid Masood
lication of Talwar Committee
report thereon.

166. Alleged atrocitics on harijans Shri Harikesh
in various parts of the country. Bahadur

167. Non-availability of raw ma- Shri K. C. Halder 18-9-1981 © 44
terial for small scale indus-
tries for Asansol-Durgapur
dreas. : -

168. Establishment of an ancilliary Shri N. Dennis
unit of HM.T. Plant or any
other public undertaking in
the backward district of
Kanyakumari.

169. Retrenchment of workers in  Shri Virbhadra Singh
the Beas-Satluj Project in
Himachal Pradesh

170. Use of soiled currency notes Shrimati Sanyogita
creating problems to public Rane
with special reference to the
State Bank of India branch,
Belgaon.)

171. Legislation for exercising Prof. Nirmala Kumari
Central control on the acade- Shaktawat
mic administrasion of untiver- b
sity education.

172. Moeasures to stop alleged con- Shri Ratansinh Rajda
flict between the two sects of )

- Jain community over the . .
ownership of a temple at ) 1 - - F
Shirpur in  Maharashtra. ce :

178. AIhFEd wide-spread adulte- Shri K..Lakkappa _ . .

[ ration in milk food with = " e AL
particular _reference to sups * * -
plies to Delhi.

—————— e SPE—
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ry3. Regularlation of casual labour Shri Kunwar Ram bl
of P.W.I. Railways.

175. Relief measures for drought Shri Ashok Gehlot
affected arems of western
Rajasthan,

176. Declaration of birthday of Shri Jaipal Singh
Periyar E.V. Ramaswamy a Kashyap
*Social Justice Day'.

177. Construction of bridges in Shri N.C.
Bilaspur, Una and Mandi Parashar
diswicts ~ of Himachal
Pradesh.

1748. P r service between  Shri Keshavrao
Bhandara Road Railway Pardhi
Station to Jawahar Nagar
(Defence Project.). »

179 Alleged police attack on stu- Dr. R. r 18-g-1981 0 44
dents in Aizwal, Mizoram Rothuama
dersanding release of their

leaders.

Wamkril as a compulsory lan- Shri R.K. Mhalgi
guage at the high school
level.

181. Export of onions to prevent ri R.S.
l'nﬁ im its-price. 'a{l’adav ]

182, Steps for better maintenance Shri Narayan
of Kisaragpur Railway colony = Choubey

1lgs Reported refusal of onam Shri M.M.
Festival leave and forcible Lawrence
work imposed on workers of
Border Road Construction. J

19. STATBMENTS BY MEMBERS

[ Subject Name of Member Date Time
No taken
_ H M.

1: Certaimremarks made by him Praf, Madhu 21-8-1981 o o1

on20August, 1981 whilespea- Dandavate
on the Motion on Elec- '
toral Reforms.

2. Comssain remarks madeby him  Shri Jyotirmoy-
u

 imy the Heme on-17th August, 26-8-198: o oj
1984, .
8§ Certain remarks made about Shri Vijay 27-8-1981 o o2

tim by Shri Harinath Miara. Kumar Yadav
on 19 August, 1981. :




20. STATEMENT SHOWING TIME TAKEN ON VARIQUS KINDS OF BUSINESS

Business . Time percen-
taken tage to
the total
‘t‘i‘h:l
M M.
ADJOURNMENT MOTIONS . 3 41 2:0
BILLS
(a) Government Bills . . *58 g6 g1-4
(b) Private Mcmbers’ Bills 7 34 41
BUDGETS
(a) Railway Budg:-t 3 a3 1-8
(b) General Budget . . . . 3 51 21
(c) Budget in respect of State under President's rule . @3 43 20
CALLING ATTENTION MOTIONS (Rule 197) 21 . 44 -y
DISCUSSIONS ’
Half-an-Hour Discussions (Rule 55) . . B oo 43
MATTERS UNDER RULE 377 . ) 6 24 34
MOTIONS
(a) Motions under rules, 191 & 342 . . . 16 .on 8.6
(b) Motion of No-confidence . o e e . 9 47 53
QUESTIONS . . . . . . . 24 o1 12°9
RESOLUTIONS
(a) Statutory Resolutions . . . @* o4 —
(b) Private Members’ Resolutions . . . . . 4 47 2-6
STATEMENTS (Rules 357, 372) K c e . . 1 53 1o
OTHER MATTERS such as Papers Laid on the Table, Questions
of Privilege, Obituary References, Points of Order etc. . 12 48 68
‘ToTAL 186 o.s 100

*Joint discussion took place on 6 Statutory Resolutions(vide Statement No.~—S1. Nos. 2 tb %)
and motion for consideration of the connected Government Bills [pide statement: No.-—-BI.
Nos. 3, 8, 10, 14, 27, 31] Time taken on joint discussion has been shown under Government
Bills.

iiv Joint discussions took place on 1 Statutory Resolution [vide Statement No.—Sl. No,
1] and General Discussion and Demancds for Grants in respect of the Budget (Assam). Time
taken on joint discussion has been shown under Assam Budget.





